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(vi) Consultation with employees 
association in matters of exe-
cution of transfer and promo-
tional postings. 

(vii) Special provision for transfer/ 
promotion of physically handi-
capped employees, in the cate-
gory of transfer on compas-
sionate ground (Medical). 

(viii) Identification of 'Difficult Sta-
tions' before ordering transfer 
this years. 

(ix) Liberalisation of study leave 
Rules. 

(x) Relaxation in upper age limit 
for woman  non-teaching staff. 

(xi) Guidelines should be spelt out 
for grant of Vehicle Advance to 
employees of Kendriya Vid-
yalaya Sangathan. 

(xii) Request transfers in Public 
Interest. 

(xiii) Revised distribution of 7 staff 
seats in the JCM. 

(xiv) Grant, of facilities and provision 
of recurring and non-recurring 
expenditure for setting up and 
maintainance of staff side secre-
tariat of the Council under JCM 
scheme for Kendriya Vidyalaya 
Sangathan, on the pattern of 
JCM of Central Govt. Em-
ployees. 

(xv) Provision of teaching of more 
rational languages under three 
language formula. 

World   Bank   criticism   of  Railway 
Planning 

2000. SHRI KAMAL MORAR-
KA : 

SHRI YASHWANT 
SINHA : 

Will tbe Minister of RAILWAYS 
be pleased to state : 

 

(a) whether it is a fact that the 
world Bank has severly criticised 
the Railway's planning process; 

(b) whether it is also a fact that 
they have linked their future lending 
to the Railways with radical changes 
in planning methodology: and 

(c) if so, what is Government's 
reaction thereto ? 

THE   DEPUTY   MINISTER 
IN THE  MINISTRY OF  RAIL-
WAYS    (SHRI  MAHABIR PRA-
SAD) :   (a) No, Sir. 

(b) No, Sir. 

(c) Does not arise. 

Modification  in  Boeing    Aircraft 

2001. SHRI      KAMAL      MO-
RARKA : 

SHRI     YASHWANT 
SINHA : 

Will the Minister of CIVIL 
AVIATION      AND      TOURISM 

be pleased to state : 

(a) whether any directives have 
been issued to Indian Airlines by the 
US Boeing Company to modify
 Boeing aircraft which have 
done 30,000 landings; 

(b) if so, what action is being 
taken by Indian Airlines in  this  
respect ; and 

(c) how many aircrafts in IA 
fleet fall under the above category ? 

THE MINISTER OF STATE 
OF THE MINISTRY OF CIVIL 
AVIATION AND TOURISM 
(SHRI      SHIVRAJ   PATIL) : (a) 
No,   Sir. 

(b) and (c) Do   not   arise. 


